57 Written Answers

(¢) The Gurukul Kangri Vishwa-
 vidyalaya, Hardwar, which is a
registered Society, is functioning under
the auspices of the Arya Pratinidhi
Sabha, Punjab. There are protracted
disputes between different factions of
this organisation over the right to the
administrative control of the Vishwa-
vidyalaya. These disputey are sub-
ject matter of a Civil Suit pending
before 5 Court.

Registration under OYT Scheme

1364, SHRI DHARAMCHAND
JAIN: Wil] the Minister of COM-
MUNICATIONS be pleased fo state:

(a) whether Government have re-
sumed registration for “Own  Your
Telephone” scheme in Delhi; if so,
what are the reasons therefor; and

(b) what is the present position of
the lists for non-OYT applications,
exchangewise?

THE MINISTER OF COMMUNICA-
TIONS (SHRI C. M, sSTEPHEN): (a)
Yes Sir. OYT scheme was temporarily
sumed registration for “Own Your
vision .of telephones to the Non-OYT
applicants. Thig gbject has been achie-
ved to some extent and therefore Gov-
ernment decided ty revoke the sus-
pension of OYT registration.

(b) The list for non-OYT applica-
tions exchangewise is given in the
statement,

Statement

Waiting list under Non-OYT  Category
Position as on 1-6-1980¢

Si. Name of exchange N;);-OYT
No. Waiting
List

1 2 3
1. Shahdara Eas.; 7 - 7 foo.;’
2, Shahdara . 3091
4. Tis Hazari 4486
4. Delhi Gate 4005
5. Ghaziabad 1892
6. Janjath 5_8§
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7. Secretariat j 22 6

8. Rajpath 477
9. Connaught Place . . —_—
1o, ldgah 5080
11.  Jorbagh 3374
12, Okhla .. 1831
13. Hauz Khas , 3756
14. Chanakyapuri 903
i5. Nehru Place 1314
16, Faridabad 1296 -
17. Badarpur . 126
18, Ballabhgarh 487
19. Shakrinagar 7387
20. Delhi Cantt, 1963
21.  Krol bagh 6195
22. Rajouri Garden 6234,
23.  Alipur . . . 36
24, Badli . .. . . 70
25. Janakpuri . 965
26. Bahadurgarh e 132
27. Najafgarh . . . 56
28. Nangloi . . . . . 66
29. Narela . . . . 50

Late attendance of calls by women
telephone operators

1365. SHRI DHARAMCHAND JAIN:
Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether it is a fact that there
is a large scale absenteeism by
women telephone operators in the
Delhi Telephone Exchanges; and

(b) whether Government are con-
templating any steps to prevent non-
attendance, late attendance of tele-
phone cally by these operators and
arrest indifference on their bart?



